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8hrl Bade: 
Slhrt Baaumatart: 
Shrl Nath Pal: 
Shrt Surenth'anath Dwtvecb': 
Shrt Hart Vishnu Kamath: 

Will the Minister of External Affa1r5 
be pleased to state: 

(a) whether the Chinese Embassy in 
New Delhi had lodged a complaint 
with Government about the disappear_ 
ance of a young Chinese working In 
the Information Section of the Embassy 
.ince the 29th September, 1966; 

(b) whether the youngman has since 
been found; and 

(c) if so, where and how he was 
missing"! 

The MInIster or External Allairs 
(Shrl M. C. Chagla): (a) Yes, Sir. 

(b) and (c). No, Sir, he has not 
yet been found. Inestigations are still 
continuing. The Chinese Embassy's 
cooperation has not been forthcoming 
BIld this has hampered the investiga-
tions. 

U. N. ResolutiOn on Fiji 

1971. Shrl Madhu Llmaye: Will 
the Minister of External Allalrs be 
pleased to .tate: 

(a) whether the United Nations 
passed any Resolution on granting In-
dependence to Fiji; 

(b) the stage reached in Fiji's pro-
gress towards Independence; and 

(c) the reaction of the British 
Government to the U.N. Resolution? 

The Minister or External Affa1r5 
<Shrt M. C. Chagla): (a) Yes, Sir. 
The U.N. Special Committee on De-
colonisation passed a resolution on 
the 7th September. 1966 by which it 
called on the United Kingdom to 
take immediate steps to hold general 
elections in the Territory, to estab-
lish a representative Government and 
transfer full powers to that govern-
ment and to fix an early date for 
the attainment of itidependence by 

--..----
the Territory. The resolution also 
called for the appointment of a U.N. 
visiting mission to the territory. 

(b) No date has So far been fixed 
for Fiji's independence though elec-
tions were recently held in the Terri-
tory under the latest Constitutional 
reforms. 

(c) The British Government have 
not accepted the two principal ele-
ments of the resolution, viz., the in-
troduction of an electoral roll based 
on the principle of one man one vote 
without any communal representation 
and the visit of a U.N. mission to 
the territory. 
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Criminal Identification Laboratory 

1973. Shri D. C. Sharma: Will the 
l'rime Minister be pleased to state: 

(a) whether India's /lrst laboratory 
lor activation analysis, a new method 
of criminal identification, is being set 
up at the Atomic Energy Establish-
ment, Trombay; 

(b) if so, the special features there-
of; and 

(c) when it is likely to ~tart func-
tioning? 

The Prime Minister and Minister of 
Atomic Enerl'Y (Shrlmati indira 
Gandhi): (a) Yes, Sir. A unit is 
being set up at the Atomic Energy 
Establishment Trombay, in collabora-
tion with the Central Forensic Science 
Laboratory, Calcutta. 

(b) The special features of the 
technique, which is based on the 
characterisation of the sample on the 
basis of its inorganic constituents 
which are rendered radioactive by 
nC'utron irradiation, are its high sen· 
sitivity and selectivity, Moreover in 
favourable cases, the analysis does 
not involve the destruction of the 
specimens. 

(c) The equipment required is be-
ing fabricated at Trombay in order 
to reduce outlay on foreign exchange 
and it is expected that the laboratory 
will start functioning by the middle 
of 1967 

India's Trade with North Vietnam and 
Caba 

1971. Sbri D. C. Shanaa: 
Sbri Kolla Venkalah: 

Will the Minister of Enemal Aftalr. 
be pleased to state: 

(a) whether U.S.A. have aaked India 
to discontinue trade with North Viet-
nam and Cuba if she want. to con-
tinue to get toodgrains under the 
Food for Peace Programme; and 

(b) if so, the reaction of Govern-
ment thereto; and 

(c I the action proposed to b. taken 
in the matter? 

The MInister of E"terDal Aftalrs 
(Shrl M. C. Chaeta): (a) to (c). The 
U.S. Government have informed the 
Government of India of provisions in 
their FoOd for peace Act excluding 
from its benefits any nation which 
sells, furnishes or allows it s ships or 
aircraft to carry any commodities to 
or from North Vietnam and a similar 
provision regarding Cuba which is 
qualified ~o as not to affect a nation 
having trade in agricultural com-
modities with that country. They 
have not asked India to discontinue 
trade and the Government 01' India 
do not feel called upon to express 
any reaction or take any action. We 
maintain our sovereign right to have 
1 rade or other relations with any 
state, 
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